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Financial position of Delhi Transport
Undertaking

3485. SHRI P. C. ADICHAN: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether as reported in the Indian
Express of the 16th July, 1970, the Delhi
Transport Undertaking is financially on the
vegge of collapse;

(b) if so, the circumstances ‘.eadirig to such
a situation; and

(c) Government'’s reaction to help make
it @ worth-while and profitable undertaking?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI IQBAL SINGH): (a) It is
a fact that the financial position of the
Delhi Transport Undertaking is not satis-
factory. The accumulated losses of the Under-
taking s om 31-3-1970, are Rs. 859.49 lakhs,
The liability (including liability on account
of loan instalments and interest charges due
to Central Government), on the same date,
amounted to Rs. 751.36 lakhs.

(b) The reasons for the present financial
position of the D. T. U. are given below:—

(i) 1Increased cost of operation over the
years.

(ii) Non replacement of overaged buses;
and

(iii) Umeconomic fare structure.

(c) The Government of India had given a
loan of Rs. 130 lakhs to the Delhi Transport
Undcrtaking on the 25th Marck, 1970, which
was utilised by the Undertaking to acquire
50 single decker and 50 double decker buses.
Deliveries are in progress and will be com-
pleted by December, 1970. A provision of
Rs. 200 lakhs has been made in the Central
Government’s budget for 1970-71 for loan
assistance to the said Undertaking for the
purchase of buses. The Undertaking has,
accordingly, placed orders for 130 buses
(30 double decker and 100 single deckers)
which are expected to come on the road by
the end of February, 1971. A further loan
of Rs. 1 crore is being given to the Under-
taking immediately which will enable them
to purchase an additional 100 buses.

Reservation of Posts for Scheduled Castes
and Scheduled Tribes in Cochin Port Trust
3487. SHRI P. C. ADICHAN: Will the
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Minister of SHIPPING AND TRANSPORT

" be pleased to state:

(a) the number and category of posts
reserved for the Scheduled Castes and Schedu-
led Tiites at the Cochin Port Trust in the
last two years;

(b) whether these posts have been filed
up with candidates belonging to Scheduled
Castes and Scheduled Tribes; and

(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI 1IQBAL SINGH): (a) to
(c). A statement giving the requisite informa-
tion is laid on the Table of the House. {Placed
in Library. See No, LT-4488/70].

Setting up of an Organisation for Deve—
lopment of Sports and Physical Education

3488. SHRI MUHAMMAD SHERIFF:
Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state:

(a) whether Government have considered
to set up a new organisation at the national
level for the development of sports and phy-
sical education among the youth in the
country; and

(b) if so, the details thereof and the time
by which it will start functioning?

. THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
YOUTH SERVICES (SHRI BHAKT DAR-
SHAN): (a) The matter is under consi-
deration,

(b) Does not arise.

12.03 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

SovieEr UNION'S REPORTED RESISTANCE TO
CORRECT INDIAN MAPS

MR. SPEAKER: Mr. R. K. Amin—
absent Mr. Nath Pai,

SHRI NATH PAI (Rajapur): Sir, T call
the attention of the Minister of External
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Affairs to the following matter of urgent
public importance and I request that he may
make a statement thereon:—

“Soviet Union’s reported resistance
to correct the Indian maps in the second
volume of the Great Encylopaedia and its
naving continued to show the rein NEFA
as part of Communist China.”

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI SWARAN SINGH): The
first volume of the Great Soviet Encyclo-
paedia which cant out in April-May this
year, showed in its political map of Asia,
India's northern boundaries with China with
a firm line which implied that the boundries
were definite and delimited.

However, in the second volume of the same
work which appeared later this year, about
October 1970, boundaries between India and
China in the western sector were clearly
shown with broken or interrupted lines im-
ply that the border was regarded as not
settled.

The smaller edition of the Atlas Mira
which appeared about the same time, also
showed all the India-China !oundaries. with
an interrupted or broken line,

_ To this extent there seemed to be an im-
provement in the Soviet position. (Interrup+
tions). However. this is not still very satis-
factory from our point of view and we have
been pressing the Soviet authorities to take
our views into account and effect further
rectification of their maps.

As 1 have aiready told the House on the
9th of November during this Session, thc
‘Soviet Ambassador to New Delhi has
assured us that the Soviet Union proposes
to issue a new map of India.

SHRI ATAL BIHARI VAJPAYEE (Bal-
rampur): When?

SHRI SWARAN SINGH: The Govern-
ment hopes that the new map would take
into account our views more fully.

SHRI NATH PAI: Mr. Speaker, Sir,
the hon. Minister of External Affairs, speaking
in the House on the 3rd September this year,

_bad this to assurc the House with regard to
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this very grave matter which we are discussing
presently. He said;

“The central thing that has emerged
out of this discussion is the unanimous ex-
pression of view by this Parliament through
its representatives belongling to different
parties that all of us are united that this
depiction of India-China border is some-
thing which is against our interest, and,
therefore, all of us are unanimous,in urging
that is should be rectified.”

This is how the Minister of External Affairs,
@n the 3rd September, tried to allay the
genuine apprehensions of this House,

In this Session, Sir, on the 9th of Novem-
ber, a question was asked and the Minister
replied on this very subject. The question
was:

“Will the Minister of External Affairs

be pleased to state (a) whether Russia has

_ refused to carry out corrections in their
maps in which the Northern frontiers of

India have been shown as Chinese Ter-

ritory 2’

The Minister stated in reply:
“No, Sir.”

In part (b) of the same question, the Minis-
ter was asked about this:

“The reaction of Government of India
on the outcome of their recent discussions
with Russian Government on the subject.”

After having said ‘No, Sir’ to part (a) of the
question, he had this to say:

“On the contrary, the Soviet Govern-

ment had assured us that they would give
due consideration to our representations
and views in the matter.” .

This reply might have been given uninten-
tionally, but none-the-less, the Mimister is
guilty of misleading the House on a very
grave issue. The Minister says in his state-
ment:

“However, in the second volume of
the same work which appeared later this
year, about October, 1970, boundaries
between India and China in the western
sector were clearly shown with broken or
interrupted lines implying that the border
was regarded as not settled.”
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[Shri Nath Pai)

Sir, in the first place the insinuation is that
this dotted line has been shown as-a result
of the recent representations made by the
Government of India. Sir, I have my own
copy of the World Atlas published by the
Soviet Union on the 50th Anniversary of the
Great Soviet Revolution, The dotted line,
Sir, is not an achievement of the External
Affairs Minister. In this very map of 1967,
the toundary tetween India and China has
been shown by a dotted line also. The most
important point is this. It is claimed that
the 1970 map in October shows a dotted line
and therefore this is an improvement.

Mr. Speaker, it was not an easy thing for
me to bring this heavy map. At page 105
and 106 this is shown. If you, Mr. Speaker,
want to be convinced of the veracity of what
I am saying, I request, you may cast a glance
at it. There also that border has been shown
on a dotted line. If I am right, is it not that
the House is being misled—perhaps uninten-
tionally ? ’

Much has been made of the dotted line, the
contention being that straight line shows
a settled boundary and the dotted line shows
an unsettled boundary. Mr. Speaker, Sir,
the graver issue has been deliberately avoided
from the House. Even the dotted line in the
Soviet maps shows the Chinese claim with
regard to the boundary and not the Indian
alignments of the boundary, vis-a-vis China.
These dotted lines have been appearing in
the Soviet official maps since 1955,

Mr. Speaker, Sir, it was in the vear 1955
that the Soviet Union officially presented a
copy of the Atlas to the then President, Dr.
Rajendra Prasad. It was in October, 1956
that the Government sent an dide Memoire
drawing the attention of the Soviet Union
to the delineation of the Sino-Indian toun-
dary favouring the Chinese position.

Between 1955 to this day,—if I am correct
and if Government’s statements are correct
and accurate,—the Government have sent
as many as 4 Aide Memoires and one protest
note. I would only draw your attention to
one such note. In this note, this is what the
Government say:

“The Emb: of India requests that
a reply may kindly be ‘sent to these
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representations about the depiction of In-
dia’s northern frontier in Soviet maps and
that instructions may be issued for the
necessary correction to be made.”

This was in 1958. Earlier, what did we say,
after the map was presented to Dr. Rajendra
Prasad? It was studied, and it took five
months in the External Affairs Ministry to
study it, and this was what very politely and
very humbly and almost apologetically, the
External Affairs Ministry wrote to the Soviet
Union:

“On examination, it is discovered that
certain major discrepancies existed in the
boundaries of India as shown in the Soviet
Atlas and as officially approved by the
Government of India.”

This was the most polite, not to say apolo-

getic, manner of conveying our displeasure,

During these fifteen years, I would like to
know from External Affairs Minister whether
the Soviet Union bas given a written reply
on one single occasion? If so, we would like
to get a copy of that reply. This is my first
question.

Then, I would like Government to reply
ta my second question. Regarding the so-
called dotted line, is my contention right
that it is not between us and China that the
dotted line is used by the Soviet Union, but
it is with regard to many other international
frontiers? Secondly, the dotted line is not an
achievement of the Government of India.
It is a dotted line which has oeen in practice
in the Soviet maps since 1967. Thirdly, is
the dotted line not showing the Chinese
claims?

Then, I want to raise some very important
issues arising out of these replies. May I
know from the hon. Minister whether the
Government of India have made a systematic
study to find out which are the countries
in the world which in their official maps
accept the Indian delineation of the border?
May I know whether a systematic study has

been so far made, aftet all the trouble of

of the past twenty years, vis-a-vis our fron-

Ltiers, to find out which are the countries

which accept the Indian alignment of our-
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frontier and which reject it? Will the hon
Minister today state exactly what the territory
of India is? Will he agree with me that one
indication of which are the friendly countries
and which are not so friendly will be to find
out which accept the totality of our terri-
torial integrity in terms of the territory
which we say is ours? Will he say which
are the countries? 1Is it true that the UN
maps accept Aksain Chin and NEFA and
the McMahon line as the border between
India and Chira? And does it not follow
that the Soviet Union as a permanent member
of the UN Security Council and as a friend of
India should at least follow the UN maps?
Does the Soviet refusal either to condescend
to give a written reply or to alter the maps
mean that the Soviet Union, contrary to
all the assurances given in this House, does
not either take our claims or our protests
very seriously, and if so, how is this danger-
ous situation to be rectified?  we were

assured in these clarion words by the spokes-

man of the External Affairs Ministry. I am
quoting from the press versions of . that
day:

“A spokesman of the External Affairs
Ministry mentioned at his weekly press
conference today that the recent Scviet
maps shown to the Foreign Secretary
during his recent visit to Moscow were
the most favourable that we have got
from Russia.”

When the Government of India will take that
extraordinary position that the Soviet maps
showing Chinese claims only with a dotted
line are the most favourable to India, is it
not accepting that the Chinese claims are the
genuine claims and we have been talking
rubbish when we say that China has been
guilty of aggression? May I know when
those protests were lodged, because during
the past few months, no less than the Presi-
dent of India, the Prime Minister of India
and the External Affairs Secretary went to
the Soviet Union, and then we were assured
in their own words, which 1 have just quoted,
that the Soviet Union has accepted and
promised to correct it? Does it take fifteen
long years to correct it? Is not the carto-
graphic aggression on a country nothing but
a total disregard of our territorial integrity?
Is the bon. Minister serious? I think he
was when in his reply he said that
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Government were also equally concerned,
If so, why this deviation in his reply
which says that the Soviet Union’s
present position is an improvement? 1 hope
he will take the submissions which 1
have made in the proper perspective and
the seriousness with which I have submitted
them, and try to enlighten this House on
this matter.

SHRI SWARAN SINGH: First of. all,
the hon. member has tried to create an
impression as if I had either overstated the
nature of our protest or the nature of the
assurance. I have only one comment to
make, that when he was reading the text
of my reply which I gave on 9 November,
he read out the first sentence but not the
whole of it. . .

SHRI NATH PAIL: I could not read the
whole of his speech.

SHRI SWARAN SINGH: That is of
September; I am talking of 9th November.

He read out the first sentence but did not
complete that reply. To complete it, I would
read my reply. This is on 9 November,
about which he complained that I had made
some statement which, according to his
judgment, is not a correct statement of facts.

The question"put to me was:

“(a) Whether Russia has refused to
carry out corrections in  their
maps in which the northern
frontiers of India have been
shown as Chinese territory ?*

My reply was:
“(a) No, Sir.”
Then:

“(b) The reaction of the Government
of India on the outcome of their

recent  discussions  with the
Russian Government on the
subject.”

My reply was:

“(b) On the Contrary, the Soviet
Government had assured us that
they would give due considera-
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[Shri Swaran Singh]

tion to our representations and
views in the matter. They have,
through their Ambassador in
Dethi, recently informed us that
they are shortly going to putlish
a new map of India which will
show the Sino-Indian border as
an unsettled border.”

This was the reply 1 gave on 9 November,
and I stick to evcry word of what I said
that day.

The present argument and the present long
speech, very carefully worded and very
nicely presented in the usual effective manner
with which we are familiar so far as Shri
Nath Pai is concerned, started on the pre-
mise as if this new map or the big volume
hc has produced was the map about which
I made a reference in the fast sentence of
part (b) of my reply which I gave on 9
November.

SHRI NATH PAI: No, Sir.

SHRI SWARAN SINGH: I had said
that through “their Ambassador in Delhi they
have informed us that they are shortly going
to publisk a new map of India which will
show the Sino-Indian border as an unsettled
border.’ This is the main, substantive, part,
and this assurance was given after these
maps were published. So to contradict this
assurance.

SHRI NATH PAI: No, I did not con-
tradict. I said this is repeated in the last part
of his reply. I did nct contradict him on this
issue.

SHRI SWARAN SINGH:
to be interrupted.

I do not want

SHRI M. L. SONDHI (New Delhi):
not? This is an important issue.

Why

SHRI SWARAN SINGH: This is my
prerogative also. Today I have decided not
to be provoked even by Shri Sondhi. I will
try and answer as calmly as I can. If he is
interested, by all means let him listen; if not,
he can go on with his intetruptions—I do
rot care.
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SHRIM. L. SONDHI: This is a weakness.
SHRI SWARAN SINGH: I know my
weakness—and also my strength,

The main point is that on the 9 Novem-
ber I told the House that the ‘Soviet Govern-
ment ‘through their Ambassador in Delhi
have assured us that they will publish a new
map’, and there is no use in going into
earlier maps which may have been published
earlier to this assurance. He cannot con-
tradict me on this assurance by relying on an
earlier map.

SHRI NATH PAI: On a point of order.
My submission was.

SHRI SWARAN SINGH: Let me finish.

SHRI NATH PAI: Let me clarify;
Otherwise, there will be confusion in the
House.

SHRI SWARAN SINGH: As a matter
of fact, I should have raised a point of order
when he was bringing in this earlier map
which has nothing to do with my statement.

SHRI NATH PAI:
carefully that. . .

I repeated very

SHRI SWARAN SINGH:
hands of the House.

I am in the

SHRI RANJEET SINGH (Khalilabad):
What is the hon. Minister trying to do, Sir?
Browbeat you?

SHRI NATH PAI: Once again, either it
is a case of genuine misunderstanding or
deliberate misrepresentation. T did not accuse
him of misleading us—the tape record may be
played back—in the statement he made in
November. I just sought to link it up with
today’s statement. The main thing we are
charging him with misleading us—it is a very
serious charge—is this.

MR. SPEAKER: He has already noted
it.

SHRI NATH PAI: No, Sir. There is
misrepresentation. That is now the House
will never get at the truth of the matter.
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In his statement today he says:

“However, in the second volume of
the same work which appeared later this
year, about October 1970, boundaries
between India and China in the western
sector were clearly shown. ”

He says that the maps before October, 1970,
were showing a straight line. I say this is not
correct. 1 have got the Encyclopaedia with
maps before 1970 also showing dotted line.
To say that today the map is showing a dotted
line is not a correct statement. This is my
submission.

MR. SPEAKER: What is the point of
order?

SHRI NATH PAT:
the House.

He has totally misled

SHRI SWARAN SINGH:
appeal to the hon. Members. If they are
whipping up an agitation, I cannot help it.

SHRI M. L. SONDHI:
serious innuendo.

This is a very

SHRI SWARAN SINGH: You are
talking to your other friends who are trying
to help you, I do not know whether they
are helping or hindering you.

SHRI NATH PAI: I do not want any-
body’s help.

SHRI SWARAN SINGH: The main
point is that the hon. Member read out the
reply which I give on 9th November. Now
he is saying that what 1 have said today again
is something which is not correct. What
have I said today. In the second paragraph
I have said today:

“, . . in the second volume of the
same work which appeared later this year,
about October 1970, boundaries between
India and China in the western sector
.were clearly shown with broken or inter-
rupted lines implying that the border was
regarded as not settled.”

And I stick to this statement. This is correct.
SHRI NATH PAI: I havca map showing

the dotted line in 1967. Where is the im-
provement then?

I would only -
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MR. SPEAKER: Let him make the
statement. Let us hear the whole statement.
Why do you come in between?

SHRI SWARAN SINGH: The real thing
is that they are not interested in understanding

. the facts, they are interested in trying to

unearth something.

SHRI M. L. SONDHI: Very serious
insinuations are being made by the Minister.

SHRI BAL RAJ MADHOK (South
Delhi): This is a very serious allegation
against the whole House, that we are not
interested in understanding the facts. What
do you mean by it?

SHRI RANJEET SINGH: We can
tolerate his ignorance, but not his
impudence. :

SHRI BAL RAJ MADHOK: This kind
of insiquation against all Members cannot
be tolerated.

SHRI SWARAN SINGH: I know that
hon. Members feel rather uncomfortable
when certain home truths are uttered.

SHRI M. L. SONDHI: What are the
home truths?

SHRI S. K. TAPURIAH (Pali): ‘Because
of the lack of truth,

SHRI SWARAN SINGH: Am I to
answer the Jana Sangh queries or Mr.
Nath Pai?

SHRI PILOO MODY (Godhra): Youare
answering the House (Interruptions).

SHRI SURENDRANATH DWIVEDY
(Kendrapara): We want rteplies to the
questions put.

SHRI SWARAN SINGH: The replies
to the questions are straight. I have quoted
the reply 1 gave on 9th November. That
statement is absolutely correct. What I have
stated today is again correct, because in the
second volume the boundaries are shown
in the western sector with broken.or interrup-
ted lines.
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SHRI NATH PAI: How is it an impro-
vement ?

SHRI SWARAN SINGH: I am stating
a fact which is correct. Where have I used
the word “improvement” ?

SHRI NATH PAI: “To this extent there
secmed to be an improvement.” This is in
the statement, in the fourth paragraph.

SHRI SWARAN SINGH: It is an im-
provement.
SHRI NATH PAI: You said: “Where

have I used the word “improvement ?”

SHRI SWARAN SINGH: If the hon.

Members only want to go on interrupting,
I cannot help it.

In all these maps, there are several pages,
and there are different types of maps. If the
hon. Member is intérested in all the details,
they cannot be gone into in this Question
Hour.

AN HON. MEMBER: This is not
Question Hour.

SHRI SWARAN SINGH: I will go on
relplying to questions as and when they are
put.

=t o QWo W (TAr) - Wl
#iey g WE v oosade g d
gaa qarT Afge fs w grreadE
grE.

SHRI SURENDRANATH DWIVEDY:
The House is interested in knowing this
much from the Minister, how the dotted
line is an improvement from the previous
position. That is the point at issue. Let
him clarify that.

SHRI PILOO MODY: What he should
have said is that the deterioration has been
rectified.

SHRI NATH PAI: There is not even

rectification.
SHRI SWARAN. SINGH: If the hon.
Members  go harping upon. . (Inter~

ruptions) It is a very interesting spectable
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that even on matters where the hon. Members
themselves have devoted so much time and
framed the questions, they are not hearing
the other side but get up and pick up a word
here or there and try to create a scene. . .
(Interruptions) This matter was d:scussed in
great detail. My st in |

when this matter was-actually debated has
been quoted and I had said there that the
unanimous view that had been expressed
would strengthen us in taking this matter

.up with the Soviet Union; we should then

be able to press with them even more strongly
that they should make corrections. : This has
yielded results because their Government,
through their ambassador have assured us
that they would issue a new map. That is
a substantial achievement that we have got.
These maps that are .quoted are not maps
which have been published after that assu-
rance. I have made enquiries and I under-
stand that the original material for these
maps had gone to the Press sometime in
‘April this year and the assurance was given
to me on 8th November and 1 made a state-
ment on 9th November.. 80, to say that these
maps do not show that—obviously they will
not show that because the material for those
maps were sent to the press in April this year.
Therefore, they cannot say that what 1 said
was incorrect because these maps do not
reflect what I said; it is something about
which I cannot reply at all because my case
is not that these maps reficct the correction.
Is the House Interested in getting the cor-
rection or only in heckling me? If so they
can go on. (/nterruptions).

SHRI SURENDRANATH ' DWIVEDY:
In his reply he says that there is improve-
ment. What is that improvement?. That was
the question put by Mr. Nath Pai? Are you
satisfied that he has sufficiently explained the
reasons why he took it as an improvement
from the previous position?. (Inter-
rupr.om) ) '

MR. SPEAKER: He says that the maps
relate to the past. His assurance to the House
was on 9 November and then he said that
the maps would be corrected. These were
printed before that date. What is the
difficulty ? ’

SHRI NATH PAI: May 1 request you
to go through the statément WPuCh was read
out ®y him today? I shall refer to it ossn
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again: “However, in the second volume of
the same work which appeared later this year,
about October 1970. . . .

MR. SPEAKER: He has mentioned just
now the same point. )l

SHRI NATH PAI: I want to know
whether the Encyclopaedia which is in
the B, A. Ministry Library shows this datted
line or not? My second contention is that the
dotted line is not a new thing; it has always
been so. As a proof, this is the original map,
the Soviet map which you may see if you
like. If he does not want to say anything
I shall leave it at that but I want to ask again:
what happened to the specific question
T asked?

SHRI SWARAN SINGH: If detailed
questions are put about our. interpretation
of maps and I try to explain them in detail
again, we shall be spending @, good deal of
the time of the House going into interesting
details; may be some argument is built against
me and I give a counter argument. That is
not the substantive point. The basic or sub-
stantive point is this. . «

SHRI-ATAL BIHARI VAJPAYEE (Bal-:

rampur): There has been no improvement.
SHRI SWARAN SINGH: On 8 Novem-
ber the Soviet Government through their
Ambassador have assured us that they would
issue a new map. I find that I have made a
statement here on 9 November. If you go
on saying that the earlier statement that has
been made or the earlier meps that have
been. published do not carry out.this assu-
rance, they can go on. Because, this was
given to me in very clear terms that they
wiil issue a new map. If they had satisfied
us, there was no point in taking up the matter
strongly with them. (Inferruption) . '+

Now, a large number of questions are put,
which pmap or on which page and so on.
1 have got here some atlases. There are about
100 or 200 maps in this. But if he asks me
to do research work as to what is the dotted
line here— '

SHRI M. L. SONDHI: You are paid by
the people of India. Is research work to be
dismissed as of-no importance? (Interruption)
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I will refuse to be provoked .even by the
spring action which is on the seat of Shri
Sondhi. The point is that he, has got there
a thicker volume. I have got here a slightly
smaller volumc There are hundreds of maps.
I am not interested in research work. I am
interested in the substantive question.- The
substantive question is, the Soviet Union
have assured us that they will issue a new
map. T am not interested in going into the
details as to what appears in this map or
that map. ~That is the substantive point.

SHRI BAL RAJ MADHOK: Sir, on a
point of order.

SHRI SURENDRANATH DWIVEDY:
Sir, on a point of order. Have you ruled out
the other question put by Shri Nath Pai?
It was a specific question. The Minister
refused to answer that specific, relevant
question. Of course, we are not satisfied
with the reply that is given about the impro-
vement. Perhaps he thinks that the assurance
is also an improvement. But what about the
other specific question?

SHRI NATH PAI: Has there been a
written reply? On this issue, there have been
four aide memoires and two protests so far
as we know. Then, I will repeat the second
question, a specific question. Have the
Government ever received a written reply
to all that we have conveyed by way of aide
memoires and protest notes to the Soviet
Union? What is the exact number of aide
memoirs and protest notes that we have
sent? And has there been on any occasion
a written reply from the Soviet Union? That
is the first question.

B
The second question is—

SHRI SWARAN SINGH: Let me answer
one by one. (Interruption)

MR. SPEAKER: Yes.

SHRI SWARAN SINGH: My reply to
this question is in the negative. (Interruption)

SEVERAL HON., MEMBERS rose—
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SHRI SAMAR GUHA (Contai): The
assurance given is an improvement!

MR. SPEAKER: Prof. Guha, Please
sit down.

SHRI NATH PAI: Is it the dotted line
which the Chinese claim on Indian territory?
Does this dotted line reflect the Chinese
alignment and not the Indian alignment?

SHRI SWARAN SINGH: The dotted
line does not meet our requirements and that
is why we are proposing to them to change it.
I am not going to enter into the details as to
what it represents or what it does nct re-
present. We are expecting that the new map
will meet our view point. That is the sub-
stantive point.

SHRI RANGA (Srikakulam): On a
point of order.

SHRI NATH PAI: He said that the
dotted line does not represent our claim.
Why does he not say that the dotted line
represents the Chinese line? (Interruption)

, .

SHRI RANGA: Is he not obliged to give
us an answer to the question which you have
allowed? Mr. Swaran Singh, please be
patient. You told us not to lose temper
but you go on losing it. Here was a specific
question which the Speaker has allowed.
That was, is the dotted line the same or is
approximate to the claim made by China?
That was the question that was put. To the
question whether this is what was indicated
by China, there was no reply.

SHRI SWARAN SINGH: This is not
something about which there should be this
sort of feeling or suggestion. It is quite clear.
I have said it clearly on the floor of the House
when we discussed it in detail in September
this year that there were Soviet maps which
did show the Chinese line, that is, the
Chinese line of claim was shown as a firm
international boundary. The later improve-
ment was, instead of showing it as a firm
thing, they showed it as a dotted line
indicating that it is in dispute.

SHRI RANGA: There was a deteriora-
tion and now that deterioration is removed.
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SHRI SWARAN SINGH: There is a
deterioration from your angle because any-
thing that improves the Soviet image from
your point of view is deterioration.

SHRI PILOO MODY: Originally it was
a dotted line. Two years later it turned into
a solid line. This was no improvement. Six
months later it became a dotted line. Can
this be called improvement?

MR. SPEAKER: Order, order. You get
up without my permission. There is no harm
in asking for my permission as others do.

SHRI NATH PAI: Have the Govern-
ment made a systematic study to find out
which are the countries which have in their
official maps shown the Indian position with
regard to our frontiers and which are the
countries which dispute it?

SHRI SWARAN SINGH: On this
issue, after this interest was shown, we have
addressed all missions recently. The answers
are coming in. I have not got a complete
picture at the present moment.

SHRI NATH PAI: Whbat, according to
the Government of India, if it knows, is the
exact territorial extension of India and which
are the countries which accept this? I want
to know the exact square miles of Indian
territory. Which are the countries which have
shown the Indian position. . .

MR. SPEAKER: He said he has asked
for that information.

SHRI NATH PAI: The UN has publish-
ed maps which accept our borders except

Kashmir. Why does not the Soviet Union
follow it?

MR. SPEAKER: This is what has been
discussed all this time.

SHRI SWARAN SINGH: On the ques-
tion of the area of India, the House would
no doubt recall there was a lengthy discussion
and Mr. Chagla handled it. (Interruption).
You are a heart case. Don't get excited.

SHRI NATH PAI: I plead guilty that
where India’s territorial integrity is com-
cerned, I cannot he as indifferent as he is;
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I am, excited. Mr. Speaker, for 15 years,
fram 1957—you were not here then—we have
been raising this issue. If you are not excited
about India’s frontiers, what will you be
excited about?

SHRI'SWARAN SINGH: This question
of the area of India and the correct mention
of it in UN documents was once discussed
here at great length. I have no further in-
formation to add to that. About the general
question of alignment shown in the maps of
other countries, the present calling attention
has nothing to do with it, because it only
says “Soviet Union’s reported resistance to
correct the Indian maps in the second volume
of the Great Encyclopaedia”. To connect
it with maps published by countries all over
the world may be a very intcresting thing,
but I am not having a memory test to give
you all the the informatior from my brain.
(Interruptions).

SHRI SURENDRANATH DWIVEDY:
These are relevant questions and he should
have come prepared with the answer.

st 3w & (FrE) ¢ s
TR, W & Bifea F1 AFT I o
a1 a7 AAfaE @i w@Far § AR
IqH AT T A fgwom 7@ ¥
AT TIHTR AGHY ATIA GAT & | AT
N @ fear T W WEEE AT
a6 ¥ 78 9gd ANENCE § | T|H
FT 4T 6 GTATE A for wiw, 7€ &
dz @fame sramgEENET § St
Arafaa faamr T

“. . . northern toundaries with
China with a firm line which implied that
the. boundaries were definite and deli-
mited.”

Then, if you look at the second para, it says:

“However, in the second volume, of

the same work which appeared lafer this
year, about October, 1970, boundaries
between India and China in the western

sector were clearly shown with broken or

interrupted lines.”

The first edition was in April or May and the

second in- October.
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R i w AT & e fe @
Frevdy feaerd 7§ —sies W
fegemat 1 o = gEr R fas Sifaa
TG T, gETY FA AT TE, vﬂﬁ‘ﬁ
¥ @1 TaF A ¥ araea gg | T
o9 & i age A7 AR gawr AT -
A F o gfase AT wew fafre
& gy Fada s, afwaree # a6
¥ o TEF AR A weE aw fFav
At I8 93 A TR B S G
feam | gafad qF Gar worr @ fF 9@
oY g Heft AgeT g WA &
& fr oifraa &7 fRT ©F A9 A
FraTerT—ed 39 93 favam gt
2| qifge & & @@ § w7
7 frfee w2 faam &, @ Y I
¥ faars ¥ g A aLed FA—
Tt guEr ATWAT ) AL wEET A
27 fF ¥ aqenafes &, 26 3 =es-
ATGH FH-ATEA F AT FHANE g |
™ @ Y F IF FFg—rE A
TfiEde—HF 9 QST g fF HH-ARA
¥ TRTARA THAA< §, Ig I
g ¥ @y, few qasa, ggafes o
gfagma ¥ g—=uFT SE= IS [
TfEd | F ATHT FIAT [T ATRA §
fe #7 F1 J7T 78 Y LI AT FA-
G § 9 @ g, ag A 49 7
g 9 gETeT g, F9 AR & A
qIAT FFRAT | 9 TAITE H AN AT
ST qr, I {7 A A 4 @i,
& FT T ¥ qg AT TEI-TEH T =T
9T a1 gifaud w9 A Ay e
T | Ay A § I FEd 0
faware a0 #T FFaT | gH AT_I &
fr aifaaa sa 1 awe ¥ w1 fafmm
Welz AT AW 9T T T,
T &9 g gwad {5 arfemaee Y
aiET 37 3 Y 98 Ko WA
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SHRI SWARAN SINGH: 1 have heard
the speech. He did not put any question.
After carefully listening to what he has said,
1 find he has asked me only one question as
to ty,hether the dotted line is an improvement
on the firm line. It is an improvement on the
firm line because the dotted line shows that
the boundary is not settled. Therefore, from
that point of view it is uefinitely an improve-
ment.

AN HON. MEMBER: Imagination.

SHRI SWARAN SINGH: It is not my
imagination. It is international convention.
It is also described in certain legends. If
you do not want to accept it, you need not
accept it.

SHRI M. L. SONDHI: How did hc get
all this knowdedge? He must-have done some
research.

ot wof fag: ST A9 wo A
T T w7 E, Wi AwEw, 9
793 ar oy @AY § )

He says that he does not believe that the
assurances given by the Soviet Union would
be adhered to by them. Onthat I can only
say tnat I have sympathy with his suspicion.
But while dealing with the government we
have to accept the word of the government
rather than proceed on suspicion. I cannot
find remedies for suspicion.

it Fax o e (o) ¢
UL WA, WIAAT FAT AT FT A
FT IAT AR AT qg H weAfam
T & fF 98 T 15 99 F qI”
o a3l &t SYF @Y FO gHY, I
#§ gorade f 78 70 o AR
aE T ALY AT & | F TR T
= wwrar § R i o Sa fan
¢, Sa dazg F) SN aua fear
g AR ¥ drE A fwm ¥
¥ E I @ Wy wfew Y wf g,
=@ &1 9 F, 9 fF 9w &, SO
greTEe 0 fr A Y 1 E,
Fr My frwar mE ¢

DECEMBER 4, 1970  correct Indian Maps (C.A.) 220

AU ager g g R oA eRe
AR &, 98 ARAT A7 & fgge &
O 719wy Ladee ¥ wi A
Fg1 ! UF TR TeT aia-wE ¥
frar, foad w4 Arga AR, 9% X
wRpa & e, formd w1ds ameA 8,
Ffeq ot g7 W1 ¥ agar fae 4,
fowsT garar ammrs o ¥ faar g,
I oY TS AT AT A IEH AW
WX g8 AAQET F A9 § 7 ATy,
T T THEAE §, B & gHEAAT
g I AN oA S §F w4l
e T A1 ? weww WEIE, TRN
Jwe geee 1 dfewrgw e &

This Minister is acting as a Russian stooge.
1 charge him.

SHRI RANJEET SINGH: Quite correct.
Very good word.

SHRI RANDHIR SINGH: The word
“stooge” is unparliamentary. It should be
expunged.

SHRI RANIJEET SINGH:
unparliamentary.
speaking, Sir.

It is not
Here is another stooge

SHRI RANDHIR SINGH: Iam astooge
of the nation, of India. T am not like you.

N EAARAR AT TG,
T R A, T I qIe gl 79,
A T 5 W Y AET I AT ¥
I feaa A ga e =g A § 5
fergea & faq aga sarer dferhat
1 FT I AT AT AA G ? A
qry 4G 91 §, qAFq w7 w4
FRINI@FE N TE & FAY T
T @ @AY wrfge O, SfEw S
TR & ST R fear wa fF fomge
&% @ & AR fergem A qEel
F qarfas § @ 1 & AT Srew
# fi it mifrardy 3@ s Y qeite-
I 0@ FL, IO I AT AT G,
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IEEr w7 N oA ¢, Jan faew
YN FAT FTHATE F1 7

T ga—aew SR N
Atz FoIT A QT ATITATE SfF 7 FgrT—
@A W AR AS—16 §T9 ¥
T 7 & IR W fom #X A
fer—mrgar S FE v A & ?
A e ¥ gg Sae FifaEr
e i Ffie 7@ o AT
2, fegeam Y T X AU T A
AT ATEAT &, AT FT AR-AY A TG
gt 21

qmm#ﬂt@w%mf:;:
W FY gL TN FAT
gqﬁgmmm%mmfgm%ﬁ?
S W 15 el ¥ I WY, 9w
femifes e g & 3@ T@ M
A § 5 aga @ a@ gREsk ¥
fd 3 FUf awr § AfeT 5w
T T A1 15 AT ¥ S g R
Tregaf, gAT ST HeAT AT T
Tt @ §, SRR N I, W
gy fagdt faell, wrw 2 o T
Y, IfFT IuF a1aE W fafaw saa
0 A frer ? ogEeT AqAR—39
T § F14T §, ¥ IwaA o
7 ITEY, 16 I TF I fEH<
AT FIE T2 F4T TG fear | gavfg,
wege WEIRT, AT A A Y fF gF
a7 §y g wfeq. #dife g
e T SR &g o e
gfren & wa ¥ g7 wgr § T
Far ¥ a9 F gwE F AR ¥,
@& i F X § @ feafa 3

LGNSR IR U S
WA JE T GGAT AT f—

Maps (C.A.)

“The Government hopes that the new
map would take into account our views
more fully.”

What is this ‘more fully’?

SHRI ATAL BIHARI VAJPAYEE:
Mournfully.

W A g A
17 SHHT AA@q WG 4T T E,
HUHT T FT , 98 AR AT
¥ qarfas e, feaar gem, fraer
T F—zEe waNE ®T §—ag
TAARY | GET ¥4I A T, AR
Gt FA FETR ? TEHT v Ay ?

{oF ¥ W) g1 AT §
w1 7% &G ¢ e w9 A1 W @A AR
o = TR v YR W
TFE A AW FAAT AT IqF fAQ
FERAF AT ?

ol AW g & fFosw s
TRTEFATEAT St 719 92 T FC
& o FfFT voF ae FEET ¥ oy
grEFRfea 57 g€ & 9 N A=
@ ¥ T Ty § @ T SEw s}
AT WY T T AT H T 3w F Ioay
oY g e & ?

SHRI SWARAN SINGH:' First of all,
I would like to appeal to the hon. Member
who belongs to the profession to which I
also belonged once to be a little more res-
ponsible. Twould like him to ponder seriously
when he used an expression like “stooge”.
If I ware to hit back and say, ke is a stooge
of somebody, I know, he will resent it. But
I resist the temptation. . . . .

SHRI ATAL BIHARI VAJPAYEE: | am
sorry that expression should nor have been
used.

SHRI SWARAN SINGH: When he
used it, all of you thumped. .

SHRI ATAL BIHARI VAJPAYEE:
I didn't.
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SHRI SWARAN SINGH: It is sickening
to me to see Shri Vajpayee giving ovation
to it.

SHRI ATAL BIHARI VAJPAYEE!Y
Nobody gave ovation.

SHRI BAL RAJ MADHOK: Nobody
gave ovation.

SHRI ATAL BIHARI VAJPAYEE: We
should not use such expressions in the House.

ot B AW T TR 5F
gt g, & AT g Sfew A0 e
wmEHFATIW F W e W
AR RE

SHRI SWARAN SINGH: 1 request the
hon. Member to- be a little more sober and
a little more responsible. It is extremely
irresponsible to use such a filthy expression
which should. pormally be avoided even if
you do not agree. . . (Interruptions)

SHRI KANWAR LAL GUPTA: TItison

account of your filthy action.

SHRI SWARAN: SINGIH: I want India
to have friendly relations with all countries
and more so with super powers. . .

SHRI KANWAR LAL GUPTA: Butnot
at the cost of India.

- sivefie fag . A EEE SaTer
fergearY & 7 & T T fargeaT
gr. . . (cumaw) . . ¥ g
W %) ST F39 § W € Ay
BNITR T IE T E | TR H
’W@%éﬂ‘ftﬂ%%m&ea
v g, . . (mwEw)

- TR W ¢ mi—amﬁ‘u..
(swaaw) . . .

oft Fawwm qw: owfaw #

aaFtfgemr @y . . . (=mEEw)
. Y@ AM A AR W 2w Ay
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g F FAW R @ § wE W
gATaee ) . . . (WEEw) L. .

SHRI SWARAN SINGH:
he has withdrawn that word,

st o) fog: 98 W8 &
AFAT AG E | T A9 Q& A FH
BT TE AW AR daw wR) ghaT
T AEANI Y I FA E ...
(zamam) .

I take it that

st g fag : 1 A ¥ Te]
w@@%mgﬁqmrﬁgmiﬂ T

g ? . (smwawm) . . .

weqy RERA: AW §5 A |
i gfamn, dume SR wmfar &
FE qAE ARG & | TG FAA< g1
ATISARA L. . . (FEEE) ...

st ek fag: 3@ w1 aw@
gé’ﬁxﬁmea’@mxﬁ'{ﬁn
qw & ? T Ew o § ?
(m=em) . . ..

ft e fagrdt aody - A ard
F AT A FA@E T T QX W
&7 FAW f6aT 17T gy TE
a7 AfFT gAY IHT gawe A A
5 gdfan & naaw @er ) T AR
ag Ty fF a8 o s § 98
arfe a1 AfFw ik fog w0 farg
ST

st e fag: 3 fafre #Y
T Y § AR qF FY = QA
1. . . (samamw)

Nt wew fagrd addy: Wt
TERY Wi | F faq FTEr awE
§ 1 TaH ATIHT 7L FT AIE TG TG
g1, . . (cawem)
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ot Topte fag s WIS gAY e
femransy & s Al A

ot wrwt fagrt aday ¢ g
e %y e 7 & | 9= Ay AT
@ gw gz &
(mqa=) . . .

ot Welte fag : g et AE 3
FA—7 ©F I ALY 79 I FgAT §

=it wew fagrt aoRdy . W aE
A AT A A MR FY & A
fegadisser &1 . . . (swagm)
... .3 mas € f5 gl &
oY § A F4T AR HE FY AT 9= 9T
qr? . . . (cmwam) . . .

wEqW AW AT I3 A |

SHRI SURENDRANATH DWIVEDY:
There should be a limit to such things.
(Interruptions)

SHRI RANJEET SINGH: The Speaker
alone can rebuke Mcmbers. Not even the
Minister has any right to rebuke Members.
If “stooge” was a wrong word, you, Sir,
were the only person from whom everything
was acceptable to us, but not from him,
(Interruptions)

weaw w@Rw:  AQ aefee §
fir o & afl#< g a7 3a4 T W
9 O A AT E | qg HT AN
grafigfma A g

ot wee fagd Tt A
AT FIE A IO FAT § av g
Fax & fr ga T W A AfFT A A3
ge & fafted S aEARRY TR,
T A HON gEEdt #1 AG UF AFKA
g7, . . (cwmaw). . .

st o fag :  gAAT wwAT
& 7€ AT, FHT A AG

- AGRAHAYANA 13, 1892 (S4KA)
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seow ARy W &feyr . . .
(mxam) . . .

SHRI RANDHIR SINGH: What is it
that he is saving, Sir?

MR. SPEAKER: Please sit down. I would
request you to sit down. Why don’t you
control your owa Member?

SHRI RANDHIR SINGH: What is this
going on?

MR. SPEAKFR: When Mr. Vajpayee
has expressed his regret, what is the sense
in all this provocation from the other side?
When he regrets the whole expression, what
is the sense in other members getting up-
from this side unnecessarily disturbing the
whole House?

SHRI1J. B. KRIPALANI (Guna): Is there
no Leader of the House in this House, Sir?

MR. SPEAKER: So far as I am concern-
ed, Dada, it is very unfortunate.

SHRI J. B. KRIPALANI: How is it
that peace can be maintained in this House
if there is no Leader of the House?

SHRI SWARAN SINGH: Sir, the first
question that he asked was as to what was
tne reason for not saying this or saying that
in that statement. You cannot ask about
things which are not there but which he
thought ought to be there. All the relevant
information that I thought is essential has
been given in the statement I have given.
1am not answerable for what is not contained
in that statement. That is a poor way of
contradicting' a person.

The second question he asked was: During
this period why was no written reply given?
1 cannot answer that. I said that no reply
was given. We are not happy. (Inter-
ruptions) Please wait. You can draw your
own conclusion. But in international life—
I will repeat what I said on an earlier occa-
sion—both methods are well-known. Some-
times ever the most important and most
scrious matters are conveyed through dip-
lomatic channels not always in writing and
the absence of anything in writing is not a
matter upon which we should have any
concern.
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[Shri Swaran Singh]

He said, ‘“What is meant by ‘more fully’?”
1t is quite obvious that so far they had changed
from the fixed boundary to a disputed boun-

dary. Now we hope that our view-point which

we have presented from time to time will be
taken into consideration more fully. That
is, partially it was taken into consideration
before. Now it will be taken into considera-
tion more fully. It is a simple English word.
I do not know why Mr. Kanwar Lal Gupta
asked me a question about this. . .
(Interruptions) Samar Guhaji, why do you
join with the Jana Sangh in this? My Eng-
lish may be bad but Mr. Mody can very well
correct my English. For me it is a foreign
language. If he says it is bad English, I do
not know. I can only plead that if Mr. Piloo
Mody thinks it is bad English, it must be bad
English because his English is definitely
better than mine.

About the last question that he asked as
to why other East European countries also
have followed the soviet stand in this respect,
I would like to say that there is no question
of following the Soviet stand in this respect.
1 clarified the whole position when this matter
was discussed in September. This is a legacy
of pre-Independence period when the Soviet
Union accepted the Chinese stand as against
the British stand on the extent of the Indian
territcry. This has continued thereafter and
this was there when the type of government
in China was diffcrent and when the geo-
political situation also was entirely different.
It is not a question of the East European
countries following the Soviet Line. From
pre-independence period, a certain delineation
of the then Cinese and the then British Indian
territory was adopted by the Soviet Union
and that has continued. Now we are making
serious efforts to get this rectified.

13.00 hrs.

Towards the end, Sir, may I say, I am
grateful to him for withdrawing that express-
sion, but I do not want to be apologetic?
It is.our considered policy to have friendly
rclations with the United States of America,
with the Soviet Union, and in fact, with all
the countries of the world, more so, with the
big powers and the super-powers, and we
should not try to liquidate the goodwill and
the friendship that has existed between these
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countries just because of argument on a
particulor issue. On basic economic matters
and defence matters and in several political
matters like Jammu and Kashmir we have
consistently received support from the Soviet
Union and this should not be liquidated by
these irtesponsible expressions that arose
from the other side. Thank you.

PAPERS LAID ON THE TABLE

REPORT AND CERTIFIED ACCOUNTS OF
SHIPPING DEVELOPMENT FUND COMMITTEE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAMAIAH):
I beg to lay on the Table a copy of the Report
and Certified Accounts (Hindi and English
versions) of the Shipping Development Fund
Committee for the year 1968-69, together
with the Audit Report thereon, under sub-
section (6) of section 16 of the Merchant
Shipping Act, 1958. [Placed in Library. See
No. LT-4480/70].

REPORT OF THE COMMITTEE ON PuBLIC
RELATIONS AND PuBLICITY IN PUBLIC UNDER-
TAKINGS

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH): On behalf of Shri Vidya Charan
Shukla, I beg to lay on the Table a copy of
the Report of the Committee on Public
Relations and Publicity in Public Under-
takings (Hindi and English versions). [Placed
in Library. See No. LT-4481/70).

MESSAGE FROM RAJYA SABHA

SECRETARY: Sir, I have to report the
following message received from the Secre-
tary of Rajya Sabha:—

“In accordance with the provisions
of “sub-rule (6) of rule 186 of the Rules
of Procedure and Conduct of Business in
the Rajya Sabha, T am directed to return
herewith the Taxation Laws (Amendment)
Bill, 1970, which was passed by the Lok
Sabha at its sitting held*on the 17th



